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Report of joint committee of industries generating fly ash and hazardous waste in compliance of order passed by the Hon'ble 
National Green Tribunal in case of OA 744/2022 Moharram Ali Vs State of U.P. on dated 30.09.2022  

1.0  Background:  

In reference to the grievance aroused by Mohd. Moharram Ali, complaining 03 paper mills dumping their hazardous waste and coal ash at the bank 

of Ganga Canal in huge quantity causing serious environmental damage besides health hazards to the residents in the nearby areas.  

In the above matter, Hon’ble NGT vide order dated 30.09.2022, directed to constitute of joint committee comprising of State PCB and District 

Magistrate, Muzaffarnagar with the direction to visit the site within a fortnight and submit a factual report within two months. State PCB shall also provide 

the status of industries generating waste (fly ash/hazardous waste) and authorisation granted prescribing mode of disposal.  

2.0  Order Passed by Hon'ble NGT on 30.09.2022  

2. In our view the issue raised involves substantial question relating to environment arising from the implementation of the Scheduled enactment 

under NGT Act, 2010 requiring adjudication by this Tribunal. However, in our view, first, it would be appropriate to obtain a factual report by 

constituting a joint Committee comprising of State PCB and District Magistrate, Mujaffarnagar who shall visit the site within a fortnight and submit a 

factual report within two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form of 

Image PDF. State PCB shall also provide the status of industries generating waste (fly ash/hazardous waste) and authorisation granted prescribing 

mode of disposal. 

3.0 Joint Inspection of site at the Bank of Ganga Canal by UPPCB and City Magistrate Muzaffarnagar   

In compliance to the said orders of the Hon'ble NGT dated 30.09.2022, a joint team of officials of UPPCB and District Administration Muzaffarnagar 

visited accidental site and nearby area of Bhopa Road and the concerned industries mentioned in the complaint.  During joint committee visit, contractor 

Mr Irfan aliyas Bhura S/O Sukka resident of gram Nagla bujarg district Muzaffarnagar was present. During joint committee investigation and the official 

record following facts came into light regarding the incident happened:- 

 

Physical facts of the Site – During first inspection dated -  

 The site in question was just next to the irrigation canal, and the site belonged to Irrigation Department 

 Regional Office UPPCB Muzaffarnagar received information through electronic media on the above subject and Mr. Naushad s/o Mr. Parvash 

resident of village Nangla Buzurg, Thana Bhopa, District Muzaffarnagar through his letter dated 11.07.2022 informed that on 09.07.2022 Mohd. 
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Nadeem s/o Parvash resident Village Nangla Buzurg, Police Station Bhopa, District Muzaffarnagar have got burnt due to chemical-laden black ash 

lying on the side of the canal and complaints were received from the local residents of breathing problems. As per the electronic media, 02 person 

got burned and 01 person died due to the severe burning.   

 Immediately, on 11.07.2022, a site inspection was done by the authorized officers of UPPCB office on the banks of the canal in village Nangla 

Bujarg, police station Bhopa, District Muzaffarnagar. During inspection, it was found that fly ash has been stored in large quantity at the said site.   

 It appeared that the said ash was dumped long time back because grass was found grown on it.  

 In addition to ash, brown colored waste (highly viscous sludge) was found stored on one side of the site, which was found to be extremely hot 

(mainly due to exothermic reaction by unknown chemicals which might be present in the brown colored sludge waste).  

 It appeared that some hazardous chemical was previously lying under the fly ash which somehow reacted to an exothermic reaction making a fly 

ash sludge material.  

 Hence, Prima facie it appeared that the site was dumped with some unknown chemicals and fly ash (Boiler ash) was then dumped over it. 

 

Various Photographs of the Site  
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Background of the Site 

 

 During inspection of the site, It was informed by the complainant present at the time of inspection that the fly ash at the site was collected and 

dumped by Irfan s/o Yusuf, Gul Mohammad s/o Irfan and Asif s/o Irfan. Further, it was informed that the fly ash was taken from various pulp and 

paper industries operating in the nearby areas and disposed off on the area previously. 

 However, on further inquiry with the locals of the near by areas, it was informed that about 7-8 years ago, several drums containing unknown 

chemicals were stored in the near by area of village Qasampur, due to which extreme smell and irritation in eyes of near by villagers started to 

appear, because of which , after complaints from the affected villagers, in the presence of Police officials from police station Bhopa, drums filled 

with unknown liquid chemicals were buried under the said site. However, there was no information regarding from where the chemical drums have 

come. 

 Letter Dated 28.07.2022 was then issued by Regional Officer, UPPCB, to SDM Jansath for directing concerned police station incharge (Bhopa 

Police Station) to provide all concerned details/documents of the incident which occurred in Qasampura village, so that departmental actions can 

be taken against the violating industry/ persons. 

 In response of letter dated 29.07.2022, Sub Inspector, Thana Bhopa, District Muzaffarnagar intimated vide their letter dated 11.08.2022 that on 

dated 13.11.2018 chemical drums were recovered from Village Qasampura and due to extreme hazardous nature of the chemicals affecting the 

villagers, they were buried and disposed off  in presence of SDM Jansath. Copy of G D No 031 (Relevant record of the Police Station) is enclosed 

as Annexure-1. 

 There is no official record of any kind regarding this incident in Regional Office, UPPCB Muzaffarnagar. 

 

Action Taken by Administration and UPPCB regarding fly ash and chemicals which were dumped on the site (Property of Irrigation Department) 

 

 ADM (E) Muzaffarnagar issued letter dated 01.08.2022 to Executive Engineer, Khand Ganga Nahar, Muzaffarnagar to carry out departmental 

action for illegal dumping of material on site under jurisdiction of Irrigation Department. 

 For investigating the contaminated fly ash, UPPCB Head Office, Lucknow issued letter No. 66/CEO Camp(Admin)/2022 dated 29.07.2022 to IITR 

for conducting physical inspection of the site, collection of samples and analysis of the samples for collection of data for further investigations. 
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 Joint committee of scientists from IITR Lucknow and Head office, UPPCB visited the questioned site on Dated 30.07 2022 and took samples of 

chemical contaminated fly ash at different depths (1 ft to 10 ft). Analysis report is annexed as Annexure-2. 

 According to analysis report high concentration of calcium and potassium, chloride and sulphate were present with a possibility that with reaction 

with moisture may have led to exothermic reaction leading to high amount of heat.   

 High values of the above elements are not present in fly ash generated from boilers during fuel burning concluding that there was different nature 

of chemicals present apart from fly ash causing the incidences.  

 Observing immediate risk of health hazard due to high level of contamination in the soil in the site,  all the chemical contaminated fly ash was 

collected, transported and disposed off through TSDF M/S Bharat Oil & Waste Management Pvt. Ltd on dated 29.09.2022. For the same 

documents are attached as Annexure-3.  

Photographs of uplifting of Fly Ash for TSDF Disposal  

       

 Report of I/c Police, Bhopa Thana dated 01.10.22 was received in Regional Office, UPPCB, Muzaffarnagar stating that in previous years, fly ash 

was transported and dumped  by Irfhan alias Bhura s/o Yusuf, Gul Moh and Ashiq S/o Irfan Alias Bhura, Resident vill Nanglabujurg, Bhopa Thana, 

Muzaffarnagar. After filing of complaint, Irfan was arrested by Police for further investigation. During investigation it was found out that on 

12.11.2018 person named Anjum S/o Latafhat Vill Nangla Bujurg, Thana Bhopa Muzaffarnagar had transported chemical filled drums from his 

godown to the site, dug up the site from JCB and disposed off  the chemical from the drums in the pit and covering it up from soil.  
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 Letter dated 08.09.2022 and 20.09.2022 (Annexure-4) have been sent to Police Department from UPPCB requesting to investigate and send a 

report regarding industries/ persons who have dumped fly ash and chemicals unscientifically on the land under Irrigation department jurisdiction. 

But no information has been provided till now. Strict action shall be further initiated against the defaulter industries once violators are identified.  

Action taken against industries operating around the area generating fly ash  

 As noted from the above, there has been unscientific disposal of fly ash also on the said site by industries. 03 industries (M/s. Bindlas Duplex Ltd. 

Bhopa Road Muzaffarnagar, M/s. Shree Bhageshwari Papers Pvt. Ltd. 9th Km. Bhopa Road Muzaffarnagar and M/s. Silverton Pulp & Papers Ltd. 

Bhopa Road, Muzaffarnagar) have been mentioned in the complaint stating that these industries are not disposing fly ash in scientific manner.   

 In the matter of Liyakat Ali and Others Vs State of U.P. (OA 277/2022), regarding pollution by Pulp and Paper industries in and around the areas, 

directions were issued by Hon’ble NGT for detailed study regarding the process by which industries are disposing the Fly Ash generated, in 

scientific way.  

 In compliance to the above directions, UPPCB conducted inspection on 13.09.2022, 14.09.2022 and 15.09.2022 of 14 no. of pulp and paper 

industries. During inspection it was found that fly ash is not properly transported and disposed. Few sites were also observed where fly ash has 

been just dumped on agricultural lands. Specific location details were also not provided by these industries as to how much fly ash is being 

disposed on specific sites. Ambient air pollution was found in nearby area where fly ash was not properly landfilled.  

 In view of the same, Show cause notices along with imposition of environmental compensation has been issued by State Board vide letter dated 

18.10.2022 on 11 nos. of industries. Out of 03 industries mentioned in the complaint, 02 industries M/s. Shree Bhageshwari Papers Pvt. Ltd. 9th 

Km. Bhopa Road Muzaffarnagar and M/s. Silverton Pulp & Papers Ltd. Bhopa Road, Muzaffarnagar have already been issued show cause notices 

along with EC and is effective presently. (Show cause notices are annexed as Annexure-5) 

 The industries mentioned in complaint namely M/s. Bindlas Duplex Ltd. Bhopa Road Muzaffarnagar, M/s. Shree Bhageshwari Papers Pvt. Ltd. 9th 

Km. Bhopa Road Muzaffarnagar and M/s. Silverton Pulp & Papers Ltd. Bhopa Road, Muzaffarnagar visited by joint committee on dated 

10.11.2022. The salient details, observations and recommendations based on inspection are as follows : 
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1. M/s. Bindlas Duplex Ltd. (Unit-1), Bhopa Road, Muzaffarnagar.  

01. Name of the Industry M/s. Bindlas Duplex Ltd. Ltd. (Unit-1) 

02. Address/Tel Bhopa Road, Muzaffarnagar 

03. Date of Inspection  10.11.2022 

04. Name & Designation of Industry representative Mr. Pankaj Aggarwal, Director  

05. Products/By-products/Process Kraft Paper  

06. Production Capacity 150 MT/Day (130 MT/Day Waste Paper Based and 20 MT/Day Agro Waste Based)  

07. Raw material & their consumption Agro Waste, Waste Paper, Caustic, Rosin, Alum etc.   

08. Year of Commissioning 1991 

09. Sector (Govt./Pvt./Co-op) Private  

Information pertaining to Water Pollution 

10. Water source & Consumption (KL/Day) 

Industrial 

Domestic 

Tubewell  

1800 KLD  

5 KLD   

11. NOC from UPGWD and its validity with date 

(Expired / Applied for Renewal/ First Time Applied 

/ Never Applied)  

Valid upto 18.01.2027 (Copy Enclosed as Annexure-6)  

12. Waste water generation (KL/Day) 

Industrial  

Domestic 

 

1400 KlD  

4 KLD  

13. Waste water Treatment Facility  

Industrial 

Domestic 

 

ETP  

Disposed through Septic Tank  

14. Details of ETP with unit wise detail/dimension  Equalization Tank, Sedicell, Primary Clarifier, Aeration Tank, Secondary Clarifier, Activated 

Carbon Filter, Sludge Drying Beds etc.  
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Industry has Chemical Recovery Plant for disposal of generated Black Liquor for Agro Waste 

Pulping. Unit has installed OCEMS at the outlet of ETP, which is connected with the Server 

of CPCB Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. 

Values in OCEMS were found within prescribed limit during joint inspection. 

15. Quality of effluent being discharged During visit on dated 10.11.2022 Sample from outlet of ETP was collected and deposited in 

Regional Laboratory, UPPCB, Muzaffarnagar for analysis. As per the analysis, Parameters 

pH=7.3, BOD=20 mg/l, COD=176 mg/l, TSS=42 mg/l in treated effluent found within the 

norms. 

16. Mode of Effluent Disposal 

(Land/River/Drain) 

Treated effluent discharged through Jat Mujhera drain into Dhandhera Drain which meets 

River Kali West and then River Hindon.   

17. Consent Status (Water) Granted Upto dated 31.12.2025 (Copy Enclosed as Annexure-7)   

18. Treated effluent storage facility -- 

Information pertaining to Air Pollution 

19. Source of Air Pollution Boiler 30 TPH and 12 TPH   

20. Details of fuel and its consumption Coal/Biomass 120 MT/Day, Black Liquor 200 MT/Day   

21. Details of Air Pollution Control Systems and  

Stack detail 

For 30 TPH Boiler – ESP and Stack 47 M. High from ground level 

For 12 TPH Boiler – Multi Cyclone Dust Collector and Stack 30 M. High from ground level 

22. Status of APCS Operational  

23. Consent of status (Air) Granted Upto dated 31.12.2025  (Copy Enclosed as Annexure-8)   

24. Quality of emission being emitted through stack   The unit has installed OCEMS for online and continuous monitoring of emissions being 

emitted from the stacks. During inspections, the particulate matter value found within the 

prescribed norms. 

At the time of Inspection, Stack monitoring being conducted by Regional Office. As per the 

monitoring, particulate matter found 118.2 mg/Nm3 which is within the prescribed limit.   
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Compliance Status of industry regarding Hazardous & Other Wastes (Management & Transboundary Movement) Rules 2016 

25. Hazardous Waste details  Valid Authorization :- The unit has authorization from UPPCB valid upto 12.01.2023 

(Annexure-9). 

Valid membership with TSDF for transportation and disposal of waste :- Unit has valid 

membership with TSDF M/s. Bharat Oil & Waste Management Ltd. Kanpur Dehat for safe 

disposal of Hazardous waste in compliance of Hazardous & Other Waste (Management & 

Transboundary Movement) Rules 2016. Industry provided Form-10 for the month of July 

2021, December 2021, March 2022 and August 2022 (Annexure-10). 

Total waste generated as per valid Authorization :- 

S.N. Category of Hazardous Waste as 
per the Schedule I, II and III of these 

rules 

Authorised mode of 
disposal or recycling or 

utilization of co-processing 
etc. 

Quantity 
(Ton/Annum) 

1. As per Schedule-I     

 Cat. 5.1 Used or Spent Oil   Disposal through TSDF 225 kg/Annum 

 Cat. 33.1 Empty barrels/containers/ 
liners contaminated with hazardous 
chemicals/wastes   

Disposal through TSDF 150 Pcs/Annum  

 Cat. 33.2 Contaminated cotton rags 
or other cleaning materials   

Disposal through TSDF 75 kg/Annum  

Total Waste Generated and Disposal from July 2021 to August 2022  

Unit has submitted Form-10 for disposal of Hazardous Waste through TSDF. As per the 

Form-10, units sent waste grease 65 Kg, Waste Oil 40 Kg., Use Filter 27 kg, Used Cloth 45 

Kg and Plastic Drums 76 Kg.  

Compliance found during inspection :-   

During joint committee visit, industry found complying the provisions of Hazardous & Other 

Waste (Management & Transboundary Movement) Rules 2016 as industry has common 
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temporarily storage of Hazardous waste and separate display board at industry gate. 

Photographs of Temporarily Storage area and Display boards are as follows :  

  

   

 

Compliance Status of industry regarding Fly Ash and Plastic Waste Disposal for Unit-1 and Unit-2  

26. Fly Ash Details  During joint committee visit industry didn't provided the details of Fly Ash generation and 

disposal for Unit-1. Industry representative intimated that generated fly ash is being 

disposed through covered vehicle on land, but not produced any relevant documents for 

verification.   

27. Plastic Waste Details  and Compliances under 

the Plastic Waste Management Rule 

During joint committee visit, industry representative intimated that both the unit sending 

the plastic waste to M/s. Harshit Trading Co., Chittorgarh (Raj.) for recyclying. For the 

same, invoices are attached as Annexure-11.  

 
Observations: 
 

1. Industry has not submitted the details of fly ash disposal dump site (i.e. area of site, khasra nos. etc.), no details provided regarding preventive 

measures of fugitive emission (i.e. green cover, water sprinkling and obstruction wall) at dumping sites. Further, transportation of fly ash found 

partially uncovered through trucks/tractor trolleys. Fly ash was found being dumped onto the land and not being used for landfilling, thus, adding to 

the further air pollution.  
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2. Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection. 

Sample from outlet of ETP was collected and deposited in Regional Laboratory, UPPCB, Muzaffarnagar for analysis. Parameters of treated effluent 

found within norms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for 

continuous monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection.  

3. During inspection, air pollution control system (ESP) was found operational. Stack monitoring done by Regional Office on dated 10.11.2022. As per 

the monitoring report, Particulate matter found within the norms. Unit has Online Continuous Emission Monitoring System which is connected with 

the Server of CPCB Delhi and UPPCB, Lucknow for continuous monitoring of emission emitted into ambient environment and was found within the 

prescribed limit.  

4. As per the inspection, unit is not complying with certain specific conditions under Air Pollution (Prevention and Control of Pollution) Act 1981.  

 

Recommendations/Conclusion :  

1. On the basis of observations made by joint committee, Industry has been found non-complying in reference of fly ash disposal (not been used for 

landfilling and is used as a dumping material) and as per the provisions of Air (Prevention and Control of Pollution) Act 1981. Hence, it is 

recommended to issue show cause notice against the industry under section 31(A) of Air (Prevention and Control of Pollution) Act 1981 along with 

Environmental Compensation of Rs. 30,000/- per day till the compliance has been achieved by the industry. 

2. M/s. Bindlas Duplex Ltd. (Unit-2), Bhopa Road, Muzaffarnagar.  

01. Name of the Industry M/s. Bindlas Duplex Ltd. Ltd. (Unit-2) 

02. Address/Tel Bhopa Road, Muzaffarnagar 

03. Date of Inspection  10.11.2022 

04. Name & Designation of Industry representative Mr. Pankaj Aggarwal, Director  

05. Products/By-products/Process Kraft Paper  

06. Production Capacity 150 MT/Day  

07. Raw material & their consumption Waste Paper, Caustic, Rosin, Alum etc.   

08. Year of Commissioning 1996 

09. Sector (Govt./Pvt./Co-op) Private  
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Information pertaining to Water Pollution 

10. Water source & Consumption (KL/Day) 

Industrial 

Domestic 

Tubewell  

800 KLD  

5 KLD   

11. NOC from UPGWD and its validity with date 

(Expired / Applied for Renewal/ First Time Applied 

/ Never Applied)  

Valid upto 18.01.2027 (Copy Enclosed as Annexure-12)  

12. Waste water generation (KL/Day) 

Industrial  

Domestic 

 

700 KlD  

5 KLD  

13. Waste water Treatment Facility  

Industrial 

Domestic 

 

ETP  

Disposed through Septic Tank 

14. Details of ETP with unit wise detail/dimension  Equalization Tank, Sedicell, Primary Clarifier, Aeration Tank-1, Aeration Tank-2, Secondary 

Clarifier, Activated Carbon Filter, Sludge Drying Beds etc.  

Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB 

Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in 

OCEMS were found within prescribed limit during joint inspection. 

15. Quality of effluent being discharged During visit on dated 10.11.2022 Sample from outlet of ETP was collected and deposited in 

Regional Laboratory, UPPCB, Muzaffarnagar for analysis. As per the analysis, Parameters 

pH=7.5, BOD=22 mg/l, COD=184 mg/l, TSS=38 mg/l in treated effluent found within the 

norms. 

16. Mode of Effluent Disposal 

(Land/River/Drain) 

Treated effluent discharged through Jat Mujhera drain into Dhandhera Drain which meets 

River Kali West and then River Hindon.   

17. Consent Status (Water) Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-13)   

18. Treated effluent storage facility -- 
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Information pertaining to Air Pollution 

19. Source of Air Pollution Steam taken from its sister concern M/s. Bindlax Duplex Ltd. (Unit-1).  

20. Details of fuel and its consumption -- 

21. Details of Air Pollution Control Systems and  

Stack detail 

-- 

22. Status of APCS -- 

23. Consent of status (Air) Granted Upto dated 31.12.2024  (Copy Enclosed as Annexure-14)   

24. Quality of emission being emitted through stack  -- 

 

Compliance Status of industry regarding Hazardous & Other Wastes (Management & Transboundary Movement) Rules 2016 

25. Hazardous Waste details  Valid Authorization :- The unit has authorization from UPPCB valid upto 12.01.2023 

(Annexure-15). 

Valid membership with TSDF for transportation and disposal of waste :- Unit has valid 

membership with TSDF M/s. Bharat Oil & Waste Management Ltd. Kanpur Dehat for safe 

disposal of Hazardous waste in compliance of Hazardous & Other Waste (Management & 

Transboundary Movement) Rules 2016. Industry provided Form-10 for the month of July 

2021, December 2021, March 2022 and August 2022 (Annexure-16). 

Total waste generated as per valid Authorization :- 

S.N. Category of Hazardous Waste as 
per the Schedule I, II and III of these 

rules 

Authorised mode of 
disposal or recycling or 

utilization of co-processing 
etc. 

Quantity 
(Ton/Annum) 

1. As per Schedule-I     

 Cat. 5.1 Used or Spent Oil   Disposal through TSDF 225 kg/Annum 

 Cat. 33.1 Empty barrels/containers/ 
liners contaminated with hazardous 
chemicals/wastes   

Disposal through TSDF 150 Pcs/Annum  
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 Cat. 33.2 Contaminated cotton rags 
or other cleaning materials   

Disposal through TSDF 75 kg/Annum  

   

Total Waste Generated and Disposal from July 2021 to August 2022  

Unit has submitted Form-10 for disposal of Hazardous Waste through TSDF. As per the 

Form-10, units sent waste grease 70 Kg, Waste Oil 40 Kg., Used Filter 27 kg, Used Cloth 

50 Kg and Plastic Drums 76 Kg.  

Compliance found during inspection :-   

During joint committee visit, industry found complying the provisions of Hazardous & Other 

Waste (Management & Transboundary Movement) Rules 2016 as industry has common 

temporarily storage of Hazardous waste and separate display board at industry gate. 

Photographs of Temporarily Storage area and Display boards are as follows : 

  

   

 

Compliance Status of industry regarding Fly Ash and Plastic Waste Disposal for Unit-1 and Unit-2 

26. Fly Ash Details  Unit didn't have boiler in the premises and steam supplied through Co-unit M/s. Bindlas 

Duplex Ltd. (Unit-1), Bhopa Road, Muzaffarnagar.    

27. Plastic Waste Details  and Compliances under 

the Plastic Waste Management Rule 

During joint committee visit, industry representative intimated that both the unit sending 

the plastic waste to M/s. Harshit Trading Co., Chittorgarh (Raj.) for recyclying. For the 

same, invoices are attached as Annexure-17. 
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Observations: 
 

1. Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection. 

Sample from outlet of ETP was collected and deposited in Regional Laboratory, UPPCB, Muzaffarnagar for analysis. Parameters of treated effluent 

found within norms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for 

continuous monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection.  

 

3. M/s. Silverton Pulp & Papers Pvt. Ltd.. 9th Km. Bhopa Road, Muzaffarnagar.  

01. Name of the Industry Silverton Pulp & Papers Pvt. Ltd. 

02. Address/Tel 9th Km. Bhopa Road, Muzaffarnagar 

03. Date of Inspection  10.11.2022 

04. Name & Designation of Industry representative Mr. Sanjeev Jain, Director  

05. Products/By-products/Process Craft Paper  

06. Production Capacity 300 MT/Day  
  

07. Raw material & their consumption Waste Paper, Rosin, Alum etc.   

08. Year of Commissioning 2004 

09. Sector (Govt./Pvt./Co-op) Private  

Information pertaining to Water Pollution 

10. Water source & Consumption (KL/Day) 

Industrial 

Domestic 

Tubewell  

1800 KLD  

5 KLD   

11. NOC from UPGWD and its validity with date 

(Expired / Applied for Renewal/ First Time Applied 

/ Never Applied)  

Valid upto 13.03.2026 (Copy Enclosed as Annexure-18)  

12. Waste water generation (KL/Day)  
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Industrial  

Domestic 

1200 KlD  

3 KLD  

13. Waste water Treatment Facility  

Industrial 

Domestic 

 

ETP  

Disposed through Septic Tank  

14. Details of ETP with unit wise detail/dimension  Equalization Tank, Sedicell, Primary Clarifier, Aeration Tank, Secondary Clarifier, Sand 

Filter, Activated Carbon Filter, Sludge Drying Beds etc. 

Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB 

Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in 

OCEMS were found within prescribed limit during joint inspection. 

15. Quality of effluent being discharged During visit on dated 10.11.2022 Sample from outlet of ETP was collected and deposited in 

Regional Laboratory, UPPCB, Muzaffarnagar for analysis. As per the analysis, Parameters 

pH=7.4, BOD=22 mg/l, COD=184 mg/l, TSS=32 mg/l in treated effluent found within the 

norms. 

16. Mode of Effluent Disposal 

(Land/River/Drain) 

Treated effluent discharged through Dhandhera Drain which meets River Kali West and then 

River Hindon.   

17. Consent Status (Water) Granted Upto dated 31.12.2023 (Copy Enclosed as Annexure-19)   

18. Treated effluent storage facility -- 

Information pertaining to Air Pollution 

19. Source of Air Pollution Steam supplied through Co-unit M/s. Silverton Pulp & Papers Pvt. Ltd. (Unit-2)  

20. Details of fuel and its consumption - 

21. Details of Air Pollution Control Systems and  

Stack detail 

- 

22. Status of APCS - 

23. Consent of status (Air) Granted Upto dated 31.12.2023  (Copy Enclosed as Annexure-20)   

24. Quality of emission being emitted through stack   Steam supplied through Co-unit M/s. Silverton Pulp & Papers Pvt. Ltd. (Unit-2) 
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Compliance Status of industry in reference of Hazardous & Other Wastes (Management & Transboundary Movement) Rules 2016  

25. Hazardous Waste details  Valid Authorization :- Unit has authorization from UPPCB valid upto 02.08.2027 

(Annexure-21) 

Valid membership with TSDF for transportation and disposal of waste :- Unit has 

valid membership with TSDF M/s. Sheetala Waste Management Project, Bulandshahr for 

safe disposal of Hazardous waste in compliance of Hazardous & Other Waste 

(Management & Transboundary Movement) Rules 2016. Industry provided Form-10 for the 

month of July, 2022 (Annexure-22).  

Total waste generated as per valid Authorization :- 

S.N. Category of Hazardous Waste as 
per the Schedule I, II and III of these 

rules 

Authorised mode of 
disposal or recycling or 

utilization of co-
processing etc. 

Quantity 
(Ton/Annum) 

1. Category 33.2 As per Schedule I 
(Contaminated Cotton Rags or 
Other Cleaning Materials)  

Through TSDF  0.150 MT/Annum 

2. Category 33.1 As per Schedule I 
(Empty barrels/containers/ liners 
contaminated with hazardous 
chemicals/wastes)    

Through TSDF  2.0 MT/Annum  

3. Category 5.1 As per Schedule I 
(Used or Spent Oil)  

Through TSDF  0.40 KL/Annum  

4. Category 34.2 As per Schedule I ( 
Sludge from treatment of waste 
water arising out of 
cleaning/disposal of barrels/ 
containers)  

Through TSDF  40 MT/Annum  

Total Waste Generated and Disposed :-  

Unit submitted Form-10 for disposal of Hazardous Waste through TSDF. As per the Form-

10, units sent Cotton Waste, Waste Oil, Process Sludge 480 Kg. in the Month of July, 

2022.  
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Compliance found during inspection :- 

During joint committee visit, industry found complying the provisions of Hazardous & Other 

Waste (Management & Transboundary Movement) Rules 2016 as industry has common 

temporarily storage of Hazardous waste and separate display board at industry gate. 

Photographs of Temporarily Storage area and Display boards are as follows :  

  

    

 

Compliance Status of industry regarding Hon'ble NGT order dated 21.07.2022 in reference of Fly Ash and Plastic Waste Disposal  

26. Fly Ash Details  Unit does have boiler in the premises and steam is supplied through Co-unit M/s. 

Silverton Pulp & Papers Pvt. Ltd. (Unit-2).  Hence. No fly ash is generated in premises 

27. Plastic Waste Details  and Compliances under 

the Plastic Waste Management Rule 

During joint committee visit, it is found that all generated plastic waste is being disposed 

through gasifier.  

 
Observations: 
 

1. Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection. 

Sample from outlet of ETP was collected and deposited in Regional Laboratory, UPPCB, Muzaffarnagar for analysis. Parameters of treated effluent 
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found within norms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for 

continuous monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection. 

 

4. M/s. Silverton Pulp & Papers Pvt. Ltd.. (Unit-2), 9th Km. Bhopa Road, Muzaffarnagar. 

01. Name of the Industry Silverton Pulp & Papers Pvt. Ltd. (Unit-2) 

02. Address/Tel 9th Km. Bhopa Road, Muzaffarnagar 

03. Date of Inspection  10.11.2022 

04. Name & Designation of Industry representative Mr. Akshay Jain, Director  

05. Products/By-products/Process Writing Printing/Craft/Coated Duplex/News Print Paper  

06. Production Capacity 300 MT/Day  
  

07. Raw material & their consumption Waste Paper/Imported Waste Paper/Virgin Pulp etc.   

08. Year of Commissioning 2018 

09. Sector (Govt./Pvt./Co-op) Private  

Information pertaining to Water Pollution 

10. Water source & Consumption (KL/Day) 

Industrial 

Domestic 

Tubewell  

3000 KLD  

5 KLD   

11. NOC from UPGWD and its validity with date 

(Expired / Applied for Renewal/ First Time Applied 

/ Never Applied)  

Valid upto 13.03.2026 (Copy Enclosed as Annexure-23)  

12. Waste water generation (KL/Day) 

Industrial  

Domestic 

 

2500 KlD  

3 KLD  

13. Waste water Treatment Facility  

Industrial 

 

ETP  
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Domestic Disposed through Septic Tank  

14. Details of ETP with unit wise detail/dimension  Collection Tank, Sedicell, Equalization Tank, Primary Clarifier, Aeration Tank-1, Secondary 

Clarifier-1, Aeration Tank-2, Secondary Clarifier-2, Polishing Tank, Multigrade Filter, 

Activated Carbon Filter, Belt Press, Sludge Drying Beds etc. 

Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB 

Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in 

OCEMS were found within prescribed limit during joint inspection. 

15. Quality of effluent being discharged During visit on dated 10.11.2022 Sample from outlet of ETP was collected and deposited in 

Regional Laboratory, UPPCB, Muzaffarnagar for analysis. As per the analysis, Parameters 

pH=7.6  , BOD=20 mg/l, COD=168 mg/l, TSS=28 mg/l in treated effluent found within the 

norms. 

16. Mode of Effluent Disposal 

(Land/River/Drain) 

Treated effluent discharged through Dhandhera Drain which meets River Kali West and then 

River Hindon.   

17. Consent Status (Water) Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-24)   

18. Treated effluent storage facility -- 

Information pertaining to Air Pollution 

19. Source of Air Pollution Boiler 80 TPH  

20. Details of fuel and its consumption Coal/Biomass 400 MT/Day  

21. Details of Air Pollution Control Systems and  

Stack detail 

E.S.P.  

 

65 M. high from ground level  

22. Status of APCS Operational  

23. Consent of status (Air) Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-25)   

24. Quality of emission being emitted through stack   During inspection of industry by Regional Office, stack monitoring of the Boiler was 

conducted on dated 10.11.2022. As per the monitoring report, Particulate matters found 

110.80 mg/Nm3 which is within the norms. The unit has also installed OCEMS for online and 
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continuous monitoring of emissions being emitted from the stacks. During inspections, the 

particulate matter value found within the prescribed norms.  

 

Compliance Status of industry regarding Hazardous & Other Wastes (Management & Transboundary Movement) Rules 2016  

25. Hazardous Waste details  Valid Authorization :- Unit has authorization from UPPCB valid upto 02.08.2027 

(Annexure-26) 

Valid membership with TSDF for transportation and disposal of waste :- Unit has 

valid membership with TSDF M/s. Sheetala Waste Management Project, Bulandshahr for 

safe disposal of Hazardous waste in compliance of Hazardous & Other Waste 

(Management & Transboundary Movement) Rules 2016. Industry provided Form-10 for the 

month of June, 2022  (Annexure-27).  

Total waste generated as per valid Authorization :- 

S.N. Category of Hazardous Waste as 
per the Schedule I, II and III of these 

rules 

Authorised mode of 
disposal or recycling or 

utilization of co-
processing etc. 

Quantity 
(Ton/Annum) 

1. Category 33.2 As per Schedule I 
(Contaminated Cotton Rags or 
Other Cleaning Materials)  

Through TSDF  0.150 MT/Annum 

2. Category 33.1 As per Schedule I  
(Empty barrels/containers/ liners 
contaminated with hazardous 
chemicals/wastes)    

Through TSDF  2.0 MT/Annum  

3. Category 5.1 As per Schedule I 
(Used or Spent Oil)  

Through TSDF  0.40 KL/Annum  

4. Category 34.2 As per Schedule I ( 
Sludge from treatment of waste 
water arising out of 
cleaning/disposal of barrels/ 
containers)  

Through TSDF  40 MT/Annum  
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Total Waste Generated and Disposed :-  

Unit submitted Form-10 for disposal of Hazardous Waste through TSDF. As per the Form-

10, units sent Used Oil & Grease, Process Sludge 385 Kg., Empty Containers 42 Pcs in 

the Month of June, 2022.  

Compliance found during inspection :- 

During joint committee visit, industry found complying the provisions of Hazardous & Other 

Waste (Management & Transboundary Movement) Rules 2016 as industry has common 

temporarily storage of Hazardous waste and separate display board at industry gate. 

Photographs of Temporarily Storage area and Display boards are as follows : 

  

    

 

Compliance Status of industry in reference of Fly Ash and Plastic Waste Disposal  

26. Fly Ash Details  During joint committee visit industry representative intimated that generated Fly Ash sold 

to the Manufacturer of Bricks or to the supplier who further sale this material to cement 

factories. Copy of compliance in the matter of OA No. 277/2022 Liyakat Ali & Others Vs 

State of UP & Other is attached as Annexure-28.  During joint committee visit, industry 
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found complying in reference of fly ash disposal.  

27. Plastic Waste Details  and Compliances under 

the Plastic Waste Management Rule 

During joint committee visit, all generated plastic waste is being found disposed through 

gasifier established in the industry premises.   

 
Observations: 
 

1. Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection. 

Sample from outlet of ETP was collected and deposited in Regional Laboratory, UPPCB, Muzaffarnagar for analysis. Parameters of treated effluent 

found within norms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for 

continuous monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection. 

2. During inspection, air pollution control system (ESP) was found operational. Stack monitoring done by Regional Office on dated 10.11.2022. As per 

the monitoring report, Particulate matter found within the norms. Unit has Online Continuous Emission Monitoring System which is connected with 

the Server of CPCB Delhi and UPPCB, Lucknow for continuous monitoring of emission emitted into ambient environment and was found within the 

prescribed limit. 

3. During joint committee visit, industry found complying in reference of Fly Ash Disposal against the show cause notice issued by the UPPCB u/s 31A 

of Air (Prevention & Control) Act 1981 in the matter of OA No. 277/2022 Liyakat Ali & Others Vs State of UP & Other   

 

12.  M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-1), 9th Km., Bhopa Road, Muzaffarnagar  

01. Name of the Industry M/s. Shree Bhageshwari Papers Pvt. Limited    (Unit-1) 

02. Address/Tel 9th Km., Bhopa Road, Muzaffarnagar 

03. Date of Inspection  11.11.2022 

04. Name & Designation of Industry representative Mr. Devesh Bansal, Director  

05. Products/By-products/Process Craft Paper  

06. Production Capacity Craft Paper 100 MT/Day  
(Agro Waste based 30 MT/Day and Waste paper based 70 MT/Day)  

07. Raw material & their consumption Agro Waste, Waste Paper  

08. Year of Commissioning 1997 
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09. Sector (Govt./Pvt./Co-op) Private  

Information pertaining to Water Pollution 

10. Water source & Consumption (KL/Day) 

Industrial 

Domestic 

Tubewell  

1090 KLD  

10 KLD   

11. NOC from UPGWD and its validity with date 

(Expired / Applied for Renewal/ First Time Applied 

/ Never Applied)  

Applied for renewal (Annexure-29)  

12. Waste water generation (KL/Day) 

Industrial  

Domestic 

 

900 KlD  

6 KLD  

13. Waste water Treatment Facility  

Industrial 

Domestic 

 

ETP  

Disposed through Septic Tank  

14. Details of ETP with unit wise detail/dimension  Equalization Tank, Sedicell, Primary Clarifier, Aeration Tank, Secondary Clarifier, Multi 

Grade Filter, Sludge Drying Beds etc.  

Black liquor generated from Agro Waste Pulping disposed through Chemical Recovery Plant 

of M/s. Garg Duplex Ltd., Bhopa Road, Muzaffarnagar. Presently, unit is using waste paper 

as raw material. Hence, black liquor is not being generated.  

Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB 

Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in 

OCEMS were found within prescribed limit during joint inspection. 

15. Quality of effluent being discharged During visit on dated 11.11.2022 Sample from outlet of ETP was collected and deposited in 

Regional Laboratory, UPPCB, Muzaffarnagar for analysis. As per the analysis, Parameters 

pH=7.3, BOD=21 mg/l, COD=160 mg/l, TSS=44 mg/l in treated effluent found within the 

norms. 
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16. Mode of Effluent Disposal 

(Land/River/Drain) 

Treated effluent discharged through Dhandhera Drain which meets River Kali West and then 

River Hindon.   

17. Consent Status (Water) Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-30)   

18. Treated effluent storage facility -- 

Information pertaining to Air Pollution 

19. Source of Air Pollution Steam supplied through 36 TPH Boiler established in Co-unit M/s. Shree Bhageshwari 

Papers Ltd. (Furnace Unit).   

20. Details of fuel and its consumption Coal and Agro Fuel 220 MT/Day  

21. Details of Air Pollution Control Systems and  

Stack detail 

E.S.P.  

Stack – 52 M. high from ground level  

22. Status of APCS Operational  

23. Consent of status (Air) Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-31)   

24. Quality of emission being emitted through stack During inspection of industry by Regional Office, stack monitoring of the Boiler was 

conducted on dated 11.11.2022. As per the monitoring report, Particulate matters found 

106.40 mg/Nm3 which is within the norms. The unit has also installed OCEMS for online and 

continuous monitoring of emissions being emitted from the stacks. During inspections, the 

particulate matter value found within the prescribed norms. 

 

Compliance Status of industry in reference of Hazardous & Other Wastes (Management & Transboundary Movement) Rules 2016  

25. Hazardous Waste details  Valid Authorization :- M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-1) has authorization 

from UPPCB valid upto 13.09.2027 (Annexure-32) 

Valid membership with TSDF for transportation and disposal of waste :- Unit has 

valid membership with TSDF M/s. Sheetala Waste Management Project, Bulandshahr for 

safe disposal of Hazardous waste in compliance of Hazardous & Other Waste 

(Management & Transboundary Movement) Rules 2016. Industry provided Form-10 for the 
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month of July 2022 (Annexure-33).  

Total waste generated as per valid Authorization :- 

S.N. Category of Hazardous Waste as 
per the Schedule I, II and III of these 

rules 

Authorised mode of 
disposal or recycling or 

utilization of co-
processing etc. 

Quantity 
(Ton/Annum) 

1. Category 5.1 As per Schedule-I 
Used or Spent Oil   

Through TSDF 0.150 MT/Annum 

2. Category 33.1 As per Schedule-I  
Empty barrels/containers/ liners 
contaminated with hazardous 
chemicals/wastes   

Through TSDF 0.80 MT/Annum  

3. Category 33.2 As per Schedule-I 
Contaminated cotton rags or other 
cleaning materials   

Through TSDF 0.10 MT/Annum  

Total Waste Generated and Disposed  

Unit has submitted Form-10 (Common for Unit-1 & Unit-2) for disposal of Hazardous 

Waste through TSDF. As per the Form-10, units sent used/waste oil Waste Oil, Grease 

565 kg and Process Sludge 32 MT.  

Compliance found during inspection :- 

During joint committee visit, industry found complying the provisions of Hazardous & Other 

Waste (Management & Transboundary Movement) Rules 2016 as industry has common 

temporarily storage of Hazardous waste and separate display board at industry gate. 

Photographs of Temporarily Storage area and Display boards are as follows :  
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Compliance Status of industry in reference of Fly Ash and Plastic Waste Disposal  

26. Fly Ash Details  During joint committee visit industry representative intimated that generated Fly Ash 

being uplifted by M/s GMR Contractors, Vill. Nagla Bujurg, Muzaffarnagar. Copy of 

compliance in the matter of OA No. 277/2022 Liyakat Ali & Others Vs State of UP & 

Other is attached as Annexure-34. During joint committee visit, industry found complying 

in reference of fly ash disposal. 

27. Plastic Waste Details  and Compliances under 

the Plastic Waste Management Rule 

During joint committee visit industry representative intimated that generated Plastic waste 

sent to M/s. Aditya Cement Works, Chittorgarh (Raj.) Copy of compliance in the matter of 

OA No. 277/2022 Liyakat Ali & Others Vs State of UP & Other is attached as Annexure-

35. During joint committee visit, industry found complying in reference of Plastic Waste 

disposal. 

 
Observations: 
 

1. Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection. 

Sample from outlet of ETP was collected and deposited in Regional Laboratory, UPPCB, Muzaffarnagar for analysis. Parameters of treated effluent 

found within norms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for 

continuous monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection. 
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2. During inspection, air pollution control system (ESP) was found operational. Stack monitoring done by Regional Office on dated 11.11.2022. As per 

the monitoring report, Particulate matter found within the norms. Unit has Online Continuous Emission Monitoring System which is connected with 

the Server of CPCB Delhi and UPPCB, Lucknow for continuous monitoring of emission emitted into ambient environment and was found within the 

prescribed limit. 

3. During joint committee visit, industry found complying in reference of Fly Ash Disposal against the show cause notice issued by the UPPCB u/s 31A 

of Air (Prevention & Control) Act 1981 in the matter of OA No. 277/2022 Liyakat Ali & Others Vs State of UP & Other   

 

13.  M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-2), 9th Km., Bhopa Road, Muzaffarnagar  

01. Name of the Industry M/s. Shree Bhageshwari Papers Pvt. Limited    (Unit-2) 

02. Address/Tel 9th Km., Bhopa Road, Muzaffarnagar 

03. Date of Inspection  11.11.2022 

04. Name & Designation of Industry representative Mr. Devesh Bansal, Director  

05. Products/By-products/Process Writing Printing Paper 100 MT/Day  

06. Production Capacity 100 MT/Day 

07. Raw material & their consumption Waste Paper  

08. Year of Commissioning 2010 

09. Sector (Govt./Pvt./Co-op) Private  

Information pertaining to Water Pollution 

10. Water source & Consumption (KL/Day) 

Industrial 

Domestic 

Tubewell  

1990 KLD  

10 KLD   

11. NOC from UPGWD and its validity with date 

(Expired / Applied for Renewal/ First Time Applied 

/ Never Applied)  

Applied for renewal (Annexure-36) 

12. Waste water generation (KL/Day)  
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Industrial  

Domestic 

1800 KlD  

8 KLD 

13. Waste water Treatment Facility  

Industrial 

Domestic 

 

ETP  

Disposed through Septic Tank  

14. Details of ETP with unit wise detail/dimension  Equalization Tank, Sedicell, Primary Clarifier, Aeration Tank, Secondary Clarifier, Multi 

Grade Filter, Sludge Drying Beds etc. 

Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB 

Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in 

OCEMS were found within prescribed limit during joint inspection. 

15. Quality of effluent being discharged During visit on dated 11.11.2022 Sample from outlet of ETP was collected and deposited in 

Regional Laboratory, UPPCB, Muzaffarnagar for analysis. As per the analysis, Parameters 

pH= 7.7, BOD=18 mg/l, COD=144 mg/l, TSS=34 mg/l in treated effluent found within the 

norms. 

16. Mode of Effluent Disposal 

(Land/River/Drain) 

Treated effluent discharged through Dhandhera Drain which meets River Kali West and then 

River Hindon.   

17. Consent Status (Water) Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-37)  

18. Treated effluent storage facility -- 

Information pertaining to Air Pollution 

19. Source of Air Pollution Steam supplied through 36 TPH Boiler established in Co-unit M/s. Shree Bhageshwari 

Papers Ltd. (Furnace Unit).   

20. Details of fuel and its consumption -- 

21. Details of Air Pollution Control Systems and  

Stack detail 

-- 

22. Status of APCS -- 
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23. Consent of status (Air) Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-38)   

24. Quality of emission being emitted through stack   Steam supplied through 36 TPH Boiler established in Co-unit M/s. Shree Bhageshwari 

Papers Ltd. (Furnace Unit).   

 

Compliance Status of industry in reference of Hazardous & Other Wastes (Management & Transboundary Movement) Rules 2016  

25. Hazardous Waste details  Valid Authorization :- M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-2) has authorization 

from UPPCB valid upto 13.09.2027 (Annexure-39) 

Valid membership with TSDF for transportation and disposal of waste :- The unit 

have valid membership with TSDF M/s. Sheetala Waste Management Project, 

Bulandshahr for safe disposal of Hazardous waste in compliance of Hazardous & Other 

Waste (Management & Transboundary Movement) Rules 2016. Industry provided Form-10 

for the month of July 2022 (Annexure-40).  

Total waste generated as per valid Authorization :-  

S.N. Category of Hazardous Waste as 
per the Schedule I, II and III of these 

rules 

Authorised mode of 
disposal or recycling or 

utilization of co-
processing etc. 

Quantity 
(Ton/Annum) 

1. Category 5.1 As per Schedule-I 
Used or Spent Oil   

Through TSDF 0.150 MT/Annum 

2. Category 33.1 As per Schedule-I  
Empty barrels/containers/ liners 
contaminated with hazardous 
chemicals/wastes   

Through TSDF 0.80 MT/Annum  

3. Category 33.2 As per Schedule-I 
Contaminated cotton rags or other 
cleaning materials   

Through TSDF 0.10 MT/Annum  

   

Total Waste Generated and Disposed  

Unit has submitted Form-10 (Common for Unit-1 & Unit-2) for disposal of Hazardous 
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Waste through TSDF. As per the Form-10, units sent used/waste oil Waste Oil, Grease 

565 kg and Process Sludge 32 MT.  

Compliance found during inspection :- 

During joint committee visit, industry found complying the provisions of Hazardous & Other 

Waste (Management & Transboundary Movement) Rules 2016 as industry has common 

temporarily storage of Hazardous waste and separate display board at industry gate. 

Photographs of Temporarily Storage area and Display boards are as follows : 

  

       

 

Compliance Status of industry in reference of Fly Ash and Plastic Waste Disposal  

26. Fly Ash Details  Unit didn't have boiler in the premises and steam supplied through sister concern M/s. 

Shri Bhageshwari Papers Ltd. (Furnace Division).   

27. Plastic Waste Details  and Compliances under 

the Plastic Waste Management Rule 

During joint committee visit industry representative intimated that generated Plastic waste 

sent to M/s. Aditya Cement Works, Chittorgarh (Raj.) Copy of compliance in the matter of 

OA No. 277/2022 Liyakat Ali & Others Vs State of UP & Other is attached as Annexure-
41. During joint committee visit, industry found complying in reference of Plastic Waste 

disposal. 
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Observations: 
1. Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection. 

Sample from outlet of ETP was collected and deposited in Regional Laboratory, UPPCB, Muzaffarnagar for analysis. Parameters of treated effluent 
found within norms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for 
continuous monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection. 

2. During inspection, air pollution control system (ESP) was found operational. Stack monitoring done by Regional Office on dated 11.11.2022. As per 
the monitoring report, Particulate matter found within the norms. Unit has Online Continuous Emission Monitoring System which is connected with 
the Server of CPCB Delhi and UPPCB, Lucknow for continuous monitoring of emission emitted into ambient environment and was found within the 
prescribed limit. 

3. During joint committee visit, industry found complying in reference of Plastic Waste Disposal against the show cause notice issued by the UPPCB u/s 
5 of E.P. Act 1986 in the matter of OA No. 277/2022 Liyakat Ali & Others Vs State of UP & Other   

  
RECOMMENDATIONS 

1. Police department should give all records of investigation so that strict action can be initiated against the specific violators.  
2. Concerned industries should comply with the all direction issued in show cause and maintain separate record for daily generation and 

disposal on sites along with location of site.  
3. Irrigation department conduct their departmental action against the violators.  

 

INSPECTION TEAM 

S.No. Name of Officials & Details Signature 

1. Anup Kumar  
City Magistrate, Muzaffarnagar   

2. Ankit Singh   
Regional Officer, UPPCB, Muzaffarnagar   

3. Imraan Ali  
Asstt. Environment Engineer, UPPCB, Muzaffarnagar   

4. Vipul Kumar  
Asstt. Environment Engineer, UPPCB, Muzaffarnagar  

 



































































































































































































































ANN EXURE-2 
SLVERTON PULP & PAPERS PVT. LTD. Creating Paper To Your Needy ss 

DATE: 18.09.2022 

To 

THE REGIONAL OFFICER 

U.P. POLLUTION CONTROL BOARD 

MUZAFFARNAGAR-251001 (U.P) 

Subiect- Reply in reference to Inspection of joint committee dated on 15.09.20222 
Dear Sir, 

With reference to the inspection of the Joint Committee, regarding the matter of QOA No 
- 277/2022 Liyakat Ali & Others, NGT, in our premises at 9 Km, Bhopa Road, Muzaffarnagar, It is most respectfully submitted as under. 

1. Disposal of fly ash-
We would like to inform you that fly ash generated in our plant from A.P.C.S.(ESP) is directly sold to the manufacturer of Brick or to the supplier who further sale this material to cement factories. Copy of sale agreement enclosed herewith for your reference. Copies of invoices are also enclosed on a sample basis. 

All the materials are lifted in closed containers from our premises and the company is not disposing of fly ash anywhere in open land area or for any type of land filling. Copies of photos of dispatch in closed containers are enclosed. 

Company has a strong sprinkling system all over the plant. Copies of the sprinkling system are enclosed herewith. 

Disposal of plastic waste-
In this reference, we would like to inform you that the company is disposing of the 
generated plastic waste in an in-house gasifier plant to produce the gas for in house 
use. Copy of Consent of gasifier is enclosed herewith for your reference. 

We are not disposing of any type of waste plastic material outside the factory. 
Head Office & Works 

9th Km., Bhopa Road, 

Muzaffarnagar-251 001 (U.P.) 

BEROF MLTILATE 

JAFAAS 
FSC ACCREDITEO www.lsc.org WTION ARRANG 

Management Systems FSC Ci 130495 8941095985 -88 
erncatian Body 
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CIN/FCRN: U21093UP1995PTcO18048 | GSTIN: 09AABCS3407P121 

www.silvertonpulp.com 
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3. Disposal of Hazardous waste 
In this reference, we would like to inform you that the company is disposing of 

the hazardous waste material as per TSDF site through Sheetla Waste 
Management Project, approved by UPPCB. Copy of agreement with Sheetla 
Waste Management project is enclosed herewith. 

Mill is complying all conditions of both consents (water &Air) and details are 

given to Regional Officer, UPPCB Muzaffarnagar via letter dtd.20/08/2022 same 
is enclosed herewith also. (Ann-3) 

5. Some locations have identified with jointly with other mills which is in the cluster 
where fly ash is dumped in land filling, all these selected locations were cleaned 

and land illed by soil was done. (photographs of locations before and after are 

enclosed herewith.) 

We further assure you that we are committed to keep not only our permission neat & clean but also ensure that surroundings are also not polluted because of any of our activity. 

Thanking you, 

For SILVERTON PULP AND PAPERS PRIVATE LIMITED (UNIT-II) Cuaatya 
(Authorized Signatory) 

OHead ffice & Works: 
9th Km., Bhopa Road, 

Muzaffarnagar-251 001 (U.P.) 

8941095985 -88 

AAS 
ACCREDITED ON ARRNG Management Systams 

Certification Body 
MSCB-120 respor 

tsilvertonpulp@gmail.com/ info@silvertonpulp.com/wpp@silvertonpulp.com/ kraft@silvertonpulp.com www.silvertonpulp.com 
hitps:/docs.g0le.com/documenubA6UNHENA94RARSREAIA R48.GSTIN : 09AABCS3407P121 



GSTIN: 09AOPPB9401H1ZV Mob.: 9810839149 

Mechfin Infra 
An ISO:9000-2008 

Deala In:Fly Ash, Fly Ash Brick, CLC Blocks etc. Village: Ranauli-Latifpur, Near Shiv Mandir, N.T.R.C Road, Dadri (G.B. Nagar) U.P. 
www.mechfinitra.comle-mail: mechfininfta@gmail.com 

Ref. No. 
Dateoa725 

To. 

The Managing Director 
Silh erton Pulp and Papers Private Limited 

9tKm, Bhopa Road, 
Muraffarnagar - Uttar Pradesh 

Subject:- Tendering for purchase ofFly Ash 

De.ar Sir. 

wish make the tender to purchase and lift the FLY Ash from your premises 
sitited at 9Th Km, Bhopa Road, Muzaffarnagar to make further use in our 

h.:ufacturing unit of Fly Ash Bricks in the name and style of M/s Mech F in 
ina. situated at Village Narouli, NTPC, Dadri Road, Greater Noida. Giuul 
Buth Nagar-203207, Uttar Pradesh, India. 

ewish Lo offer our best rate to purchase the material as below. 

terial FLY Ash 

Rile 50.00 Per MT Ex-Factory 

Extra 

Wenill itt the material from your premises by our own transportation in closed 

Coincrs. 

1IdiNyIve acceplance for the same. 

t iN INFRA 

Thamk You 
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ANNEXURE.*1 

8/27/2021 
NOC Application Fom 

GROUND WATER DEPARTMENT 

(Namami Genge & ural Water Supply Department) 

Ministry.of Jal Shakti 
Government of Uttar Pradesh 

Form 8(E) 
See rules 15(2)] 

(RENEWAL OF AUTHORIZATIONI 
NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL FOR 

INDUSTRIAI COMMERCIAL INFRASTRUCTURAL OR BULK USER OF GROUND WATER) 

VALID UP TO 
, 

Registratlon No.: 202107000236 

Name of tho Ownor 
DIVESH BANSAL MZFNO721RINO035 

Application Form Sorlal No. 

9th Km Slone. Bhopa Road, 

Muzaffarnagar 
Addross of tho Applicant 

Date of Subnission 10/07/2021 
Specimen Slgnature 

9th Km Stone, Bhopa 

Company Name 
Company Address 

Mis SHREE BHAGESHWARI 
Road, Muzaffarnag ar 

PAPERS PVT LTD 

NOC lssuod By: 
Yes 

Central Ground Water Authorlty 
31/07/2013 

Cortificate Numbor 

CGWA/NOCIIND/ORIG2018/3944 issuo Date 

Explry Dato 
30/07/2020 

NO 

Ground Water Dopartment Uttar Pradesh 

Locatlon Particulars 
BloCk 

MUZAFFARNAGAR 

Muzalfar Nagar 
plstrict 

9th Km Stone, Bhopa Road, 
Munlclpality/corporation 

Muzalfarnagar 
Plot No./Khasra No. 

251001 

Ward No.JHolding No. 

Particular of the Existing Well and Pumping Device 

Dato of Construction/Sinking 
of 06/02/1996 

the Well 

Tube WellvBorng 
Dapth of the Well (la moter 180.00 

ype pf Wol 
Industrial 

Assembly Slza(Fot Tube Wel 

Purpose of well 

Stralnor Positlon (For Tube Well) 
H.P. of the Pump 25.00 

Submarsible 

Type of Pump Usod 131.00 

Electric Motor 
Rate of Withdrawal (m/nc) 

Oporatonal Devlce 1/02/1996 
Date of Enorglzation (In Caso ot Electrlc Pump) 

131.00 
Maximum Allowable Running Hours 

Maxlmum 
Allowable Rate of 

Withdrawal (m3hr.: 
pay 

746045 

Maxlmum Allowable Annual Extractlon of Ground Waters 

hY 



8/2712021 
NOC Appication Form 

GROUND WATER.DEPARTMENT 

(Namami Gange &Rural Water Supply Department) 

Ministry of Jal Shakti 
Government of Uttar Pradesh 

OF 

Form 8 (E) 

See rules 15(2)] 

(KENEWAL OF AUTHORIZATIONI NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL FOR 

INDUSTRIALI COMMERCIAU INFRASTRUCTURAL OR BULK USER OF GROUND WATER) 

VALID UP TO 

Registration No.: 202107000236 

Namo of the Ownor DIVESH BANSAL 

Addross of the Applicant 

MZFNO721PINO035 

9th Km Stane Bhopa Road, 

Muzaffarnagar 

Appllcation Form Serlal No. 

Date of Submission 10/07/2021 
Specimen Signature 

9th Km Stone, Bhopa 

Company Name M/s SHREE BHAGESHWARI Company Address 
Road, Muzalfarnagar 

PAPERS PVT LTD 

NOC Issued By: 

Central Ground Water Authority 

31/07/2018 

Coruficate Numbor 
CGWANOCIND/ORIG/2018/3944 Issuo Datu 

Expiry Date 
30/07/2020 

NO 

Ground WNater Departmont Uttar Pradesh 

Location Particulars 

Muzafar Nagar Block 
MUZAFFARNAGAR 

Dlstrict 
Municipality/Corporatlon 

Y9S 
9th Kn Stone, 8hapa Road, 

Muzalfarnagar 
Plot No./Khasra No. 

251001 

Ward No.JHolding No. 

Particular of the Existing Well and Pumping Devlce 

Dale of Construction/Sinking of 06/02/1995 

the Woll 

Tube WellBoring 
Dapth of he Well (ln meter) 180.0 

Ype of Woll 

Industrial 
Assembly Slzs(For Tube Well) 

Purposo of well 

Strainor Positlon (For Tube Well) 

Submersible 
H.P. of the Pump 25 

Type of Pump Usod 

Electric Motor 
Rate of wIthdrawat (m3/ho.) 131.0 

Oporatlonal Device 

1/02/1995 
Date ot Enorgizatlon (in Caso of Electriç Pump) 

17.00 
Maxlmum Allowable Running Haurs 

Por 0ay: 
131.00 

Maximum Allowable Rate of 

withdrawal (m3/hr.)}: 
746045 

Maxlnum AlJowable Annyal Extraction of Ground Watser 
















































































































































































































